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OFFICE ORDER

In order to ensure effective monitoring and timely updation of employee data on
the e-HRMS portal, Shri Ankush Arun Wankhede, Assistant Controller of Patents &
Designs, is hereby nominated as the Co-Nodal Officer (e-HRMS) for the Office of the
Controller General of Patents, Designs and Trade Marks (O/0 CGPDTM) in addition to
his existing duties.

This issues with the approval of Controller General of Patents, Designs & Trade

Marks.
(Vickey Kumar)
Director
Administration & Establishment
Office of CGPDTM, Delhi
ilo;
1. Shri Ankush Arun Wankhede, Assistant Controller of Patents & Designs
Copy to:
1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai and RGNIIPM,
Nagpur.
2. Head of Office, TMR & Copyright office, Chennai, Delhi, Kolkata, Mumbai and
Ahmedabad.
3. Pay & Accounts Officer, PDTM, Mumbai.
4. Head of Office, IT Office, Delhi — for uploading on the official website.
5. Nodal Officet, RTI, O/0 CGPDTM.
6. Office Order file.
7. Guatd file.
8. Hindi vetsion follows



